INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 19-MAY-2026 (TUESDAY)

BEFORE SHRI LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND SHRI SONJOY SARMA, JUDICIAL MEMBER

PART HEARD MATTERS

Court Room 4
HYBRID COURT HEARING, GOOGLE MEET ID: WUJ-UMEQ-TBB, TIME: AFTER COMPLETION OF PATNA
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For Assistant Registrar

18-May-2026



